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NOTICE

It is notified for general information of all concemed that the Central Administrative Tribunal, Guwahati Bench will
be holding its Circuit Court Sitting at Kohima (Nagaland) for 2 (two) days i.e. on 4" and 5" of April, 2023 (both days
inclusive) to hear and dispose of cases relating to the Territorial Jurisdiction of the state of Nagaland. The Constitution of
Bench for the said Sitting will be Hon'ble Mrs. Urmita Datta (Sen), Judicial Member and Hon'ble Dr. Sumeet Jertath,

Administrative Member.
Once the venue is finalized, it will be notified in the final Cause List in due course.

The Learned Advocates/Parties appearing in person are requested to note and extend cooperation and appear
before the Circuit Court of Central Administrative Tribunal, Guwahati Bench at Nagaland on above noted dates.

Advocates/Parties/Litigants who are willing to file fresh application may do so during the Circuit Court.

By Order,

Bho ok

(BUBUL BARMAN)
Head of Office (I/C)

The Registrar General, Guwahati High Court, M. G. Road, Guwahati — 781001 with the request to display the
Notice in the Notice Board alongwith Tentative Cause List enclosed herewith.

2. The Secretary (Law & Judicial), Kohima, Nagaland, PIN — 797001 for kind information.

3. The Secretary (GAD), Kohima, Nagaland, PIN — 787001 for kind information.

4. The Principal Registrar, Central Administrative Tribunal, Principal Bench, 61/35 Copernicus Marg,

New Delhi - 110 001 for kind information.
5. The Registrar, Gauhati High Court, Kohima Bench, PIN - 797120 with the request to display the Notice in the

Notice Board alongwith Tentative Cause List enclosed herewith.
6. The President/Secretary, Gauhati High Court Bar Association, Gauhati Principal Seat, Guwahati — 781001 with

the request to display the Notice and Cause List in the Notice Board.
7. The President/ Secretary, Bar Association, Gauhati High Court, Kohima Bench, PIN- 797120 with the request to

display the Notice and Cause List in the Notice Board.
The President/Secretary, CAT, Bar Association, Guwahati Bench, Guwahati -

Notice Board.

781005 for kind information.
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DAILY CAUSELIST

CENTRAL ADMINISTRATIVE TRIBUNAL GUWAHATI

LIST OF CASES TO BE HEARD ON THURSDAY THE 4TH APRIL 2024

HON'BLE SMT. URMITA DATTA (SEN), MEMBER (J)

HON'BLE DR. SUMEET JERATH, MEMBER (A)

TENTATIVE CAUSE LIST FOR CIRCUIT COURT SITTING AT KOHIMA [NAGALAND] FOR 4TH AND 5TH APRIL 2024.

Case No.

0O.A./73/2021 ( Kohima)
[ APPOINTMENT ]

DB

0.A./119/2023 ( Kohima))
[ ALLOWANCES ]

SB

0.A./126/2023 ( Kohima)
[ MACP ]
[ SENIOR CITIZEN ]

SB

0.A./272/2023 ( Kohima)
[ CASUAL LABOUR ]

SB

0.A./307/2023 ( Kohima)
[HRA]

SB

COURT NO: 1
AT 10:30AM

Party Detail

FOR ORDERS

SHRI GOVINDA CH DEY AND
ANR
VS
M/O DEFENCE

JEETEN DOLEY
VS
SIB

SRI CHUMPEN PANKATHUNG
LOTHA
VS
YOUTH AFFAIRS

KEVISALIE TEP
'S
BHARAT SANCHAR NIGAM
LIMITED

SRI DANII HIIKANI
'S
CENTRAL BOARD OF INDIRECT
TAXES &AMP; CUSTOMS

Advocate

MR. A AHMED
MS. D. GOSWAMI
MS. A. SAHARIA
MS. S. HAZARIKA

CGSC
MR. S.K GHOSH, ADDL. CGSC

MR. M.K BORO
MR S NARZARI
MS JURI BORUAH

CGSC
MR. ABHISHEK KUNDU, ADDL.
CGSC

MR.M.CHANDA
MRS. U DUTTA
DR G J SHARMA

CGSC

MR MOA JAMIR

MS VIPIKALI SHOHE
MR MEDOVIZO SOLO
MS ATHELI'Y SUMI

CGSC

MR. S.K DAS
MR A CHAKRAABORTY

CGSC
MR. A CHAKRABORTY, ADDL. CGSC
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11

12

13

0.A./308/2023 ( Kohima)
[HRA]

SB

0.A./309/2023 ( Kohima)
[HRA]

SB

0.A./342/2023 ( Kohima)
[HRA]

SB

0.A./361/2023 ( Kohima )
[HRA]

SB

0.A./373/2023 ( Kohima)
[ RECRUITMENT ]

DB

0.A./377/2023 ( Kohima)
[HRA]

SB(IOTBC)

0.A./331/2018 ( Kohima )
[SDA]

SB

0.A./347/2018 ( Kohima )
[ APAR]

DB

SHRI JOY CHANDRA TERON
VS
CENTRAL BOARD OF INDIRECT
TAXES &AMP; CUSTOMS

SHRI SASHI WAPANG LANU
'S
CENTRAL BOARD OF INDIRECT
TAXES &AMP; CUSTOMS

GYANI KUMAR PASWAN
VS
INTELLIGENCE BUREAU

OTTO K YEPUTHOMI
VS
CENTRAL BOARD OF INDIRECT
TAXES A& CUSTOMS

SMTI ANJANA
VS
UNION PUBLIC SERVICE
COMMISSION (UPSC)

SRI MUTUM MAHESH KUMAR
VS
BHARAT SANCHAR NIGAM
LIMITED

FOR HEARING

RAJKUMAR
'S
SIB

DR RAJKUMAR SINGH
VS
M/O URBAN DEVELOPMENT

MR. S.K DAS
MR. S. K. DAS
MR A CHAKRAABORTY

CGSC
MR. A CHAKRABORTY, ADDL. CGSC

MR. S.K DAS
MR. S. K. DAS
MR A CHAKRAABORTY

CGSC

MR.M.CHANDA
MRS. U DUTTA

MS N LYNDEM

MS S CHOUDHURY

CGSC

MR. H.K DAS
MR A CHAKRAABORTY
MS. D. MAHANTA

CGSC

MR. S. DAS
MR. R CHOUDHURY
MRS H. DAS

CGSC
DR ANKIT TODI UPSC ADV

MR ANIRBAN CHAKRABORTY

MR A CHETIA
MS D MAHANTA

CGSC/BSNL ADVOCATE

MS D MAHANTA

MR. S.K GHOSH, ADDL. CGSC

MR. A AHMED
MS. D GOSWAMI
MRS. R.R RAJKUMARI

CGSC
MR. C.S HAZARIKA
MR. K BHATTACHARJEE

26

17
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19

20

0.A./256/2019 ( Kohima))
[ PENALTY ]

DB

0.A./43/2021 ( Kohima )
[ SENIORITY ]

SB

0.A./90/2021 ( Kohima))
[ HARDSHIP ALLOWENCE ]

SB

0.A./198/2021 ( Kohima))
[ PAY AND ALLOWANCES ]

SB
0.A./336/2021 ( Kohima)
[ MACP ]

D.B

0.A./142/2022 ( Kohima)
[ PROMOTION ]

D.B

0.A./140/2023 ( Kohima))
[ REGULARISATION ]
M.A./21/2024

[ PRAYING FOR AN
APPROPRIATE ORDER ]

DB(IOTBC)

SRI RANJIT KUMAR DEKA
VS
NAVODYA VIDYALAYA
SANGHATHAN

SHRI RAJ KUMAR
VS
HOME AFFAIRS

SHRI RAJ KUMAR
VS
RAILWAY

SRI SURJEET KUMAR
S
ASSAM RIFLES

SRI DIPEN KUMAR HAZARIKA
AND ORS
VS
DEFENCE

SHRI MANOJ CHOURASIA
'S
DEFENCE

ANUKUL ROY
VS
AGRICULTURE AND FARMERS
WELFARE

Dy. REGISTRAR/Joint REGISTRAR/SECTION OFFICER/REGISTRAR

MR. M.K CHOUDHURY SR ADV
MR. P. BHARADWA)

MR. A. SARMA

MR. D BORAH

NVS S.C
MRS. RS CHOUDHURY

N SHYAMAL

MR. A. KUNDU ADDL CGSC

MR. A CHAKRABORTY, ADDL. CGSC

MR ANIRBAN CHAKRABORTY
MS. N SHYAMAL

MR. A. KUNDU ADDL CGSC

MR. V. KUMAR
MR. B PATHAK
MR. R THADANI

MR. R HAZARIKA, ADDL. CGSC

MR.M.CHANDA
MRS. U DUTTA
MR. K. ABHINABA
MS. R. MEDHI

MR. A. KUNDU ADDL CGSC

MR.M.CHANDA
MRS. U DUTTA
MS. R. MEDHI

MS. M BHATTACHARJEE, ADDL.
CGSC

MR. H.K DAS

CGSC
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